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Title: Further discussion on the Constitution (Amendment) Bill, 2004 (Insertion of new Article 16A) moved by Shri Mohan Singh on
24.08.2007. (Discussion not concluded)

MR. CHAIRMAN : Now, we are taking item no. 38 — further consideration of the Motion moved by Shri Mohan Singh.

Shri Shailendra Kumar.
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MR. CHAIRMAN :
Shri S. K. Kharventhan -- not present

Chaudhary Lal Singh
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(Shri Mohan Singh in the Chair)
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SHRI B. MAHTAB (CUTTACK): Thank you Mr. Chairman for piloting this Bill and also for presiding over this House when | am
standing here to deliberate on this important topic.

The Motion is to amend the Constitution of India, in the provisions in the Directive Principles of State Policy relating to employment. I
is to provide equal opportunity in public employment, to promote the right to employment in Part lll of the Constitution thereby making it
a fundamental right [MSOffice17]of the citizens.



Mr. Chairman, as the Mover of this Bill, you have stated that the State shall provide gainful employment to every able-bodied
citizen who has attained 18 years of age. If the State fails to provide employment to any such person, he shall be given an
unemployment allowance till he gets gainful employment. In the Financial Memorandum it is stated that around Rs. 1,000 crore per
annum be kept as recurring expenditure and Rs. 1,000 crore be kept as non-recurring expenditure.

In this age of booming economy, | would like to quote two instances, which have major significance for all of us. One is about an
advertisement which was published in a newspaper for which more than 10,000 applicants, including MBAs, Engineers, applied for
two posts of Peon, which offered a salary of Rs. 5,500 per month. Please remember there were 10,000 applicants, including those
with MBA and Engineering degrees. This shows the amount of unemployment and the hankering to get a Government job. The other
instance is about an eighty-year old beggar from Ayodhya who was able to educate his two sons. One of whom became a doctor and
the other became a lawyer.

So, these two contrasting situations are before us, before the nation. Begging is an offence; and prolonged unemployment is a
sin that an individual is subjected to by the State. Though the Supreme Court has taken a serious view of starvation deaths, reports of
unemployment deaths have failed to catch the attention of any spirited organisation or individual.

According to one estimate, over 41 million educated and qualified persons are registered with employment exchanges across
the country. In fact, many others are not able to get their names registered because registering their names in such exchanges is a
difficult task, as registering an FIR is also a difficult task in police stations. Whether they would ever get a job or become over-aged by
the time an opportunity comes their way is another matter, but the fact remains that educated as well as others are entitled to the
constitutional right to life, which according to the Supreme Court is incomplete without livelihood.

Since 1980, as many as 30 countries, including 18 developing countries, have incorporated right to work in their constitutions. Another
25 countries have guaranteed "Working Right" to their citizens. But even after sixty years of Independence, the basic right to life
continues to elude the people of India. According to article 41 of the Constitution, the State shall within the limits of its economic
capacity make effective provisions for securing the right to work, to education, and to public assistance in cases of unemployment. To
give effect to this Directive Principle of the Constitution, the erstwhile Government of Madhya Pradesh, in the year 1980, had
undertaken a novel experiment. To provide employment opportunities to the rural educated youth, it created an organisation named
"Bhoomi Sena", that is "Land Army" and recruited thousands of educated youth as "Bhoomi Sainiks" who have been employed in
constructing irrigation work, canals, roads, soil conservation in the country-side on payment of daily wages under the Minimum Wages
Act.[MSOffice18] Engaged in nation building manual work, they were treated as public servants, learning dignity of labour. It is not
known - the Government may find out -- having worked successfully for about five years, | fail to understand why this experiment was
not inculcated by other States. But it was also stopped in Madhya Pradesh after five years.

Following the explosive rise in unemployment through the 1920s, many Western capitalist countries introduced different forms of
unemployment insurance. By the 1980s, the Constitution of 30 countries, as | have said, including 18 developing nations had
incorporated the right to work. The Indian Constitution does include the right to work via article 41, but this is not a part of the
Fundamental Right. It is figuring only in the Directive Principles. Various judgments of the Supreme Court have suggested that the
State must place the Directive Principles on par with Fundamental Rights. Whether this constitutional obligation is fortified by making
the right to work a Fundamental Right or a stronger meaning is attributed to the Directive Principles, either way the State has an
obligation to protect its people from unemployment.

India is a signatory to the Universal Declaration of Human Rights and the ILO Covenant on Economic, Social and Cultural
Rights. Both of these incorporate the right to work. There is an international imperative as well.

Policy in India began with the presumption that the only salvation for millions of unemployed in the countryside was for them to get work
inindustries set up in urban areas. The massive droughts of the mid-60s forced a policy rethink that led to Green Revolution. It also led
to a monumental neglect of our poorest regions. The result is, there is intense concentration of poverty and distress in certain pockets.
Today, economic development is increasingly widening disparities across the States. This is a major challenge today before this
country.

The Economic Advisory Council to the hon. Prime Minister headed by C. Rangarajan has stated that there will be no unemployment by
2010. Whether people are satisfied with their remuneration or not is a different matter, but large number of people believe today that
economic growth will create employment. Rangarajan has given certain figures. | am not going to those details. But UNDP has stated
that there is jobless growth. Today in many countries and also in our country, the report states that in India and China, there is sharp fall
in unemployment intensity of growth. There are very many reasons behind it - the change from regulation-based substitution economy
to competition and integration with the global economy has its impact.[a19] Sharp shift away from labour-intensive economic activities
towards capital-intensive one is another reason. These are the broad parameters about which | am just touching.



Inappropriate market intervention is also affecting the job market. | would come to the suggestions. | would complete within a few
minutes. The Infosys mentor Shri Narayana Murthy has said that to tackle the rising poverty and unemployment, Government should
create an environment where there is incentive for more entrepreneurs to create a large number of jobs. Today, the law is
discouraging the entrepreneurs to set up industries to provide more jobs. We have a large number of illiterate and semi-literate
people. How do you meaningfully employ such people? Shri Narayana Murthy says that these people have to be moved into low-tech
manufacturing. China has been able to create over 140 million jobs in the last 11 years by moving people from agriculture and rural
areas to low-tech manufacturing. Our workers have to upgrade their skills. Why there is a rise in the rate of unemployment today?
Unemployment is most amongst the unskilled.

There is a vast shortage of talent at the skilled level. This is the failure of the Government to address some hard policy issues
on labour. We have to recognize and address this. Political response would be to reach for more State interventions including pushing
up employment in Government agencies. But there is a need to correct the policy. As the service sector which is actually providing
more employment today in our country, the service sector is unlikely to give more jobs after a given point of time. There is a need
today to give industry the freedom on this score.

The census figures indicate that 17 per cent of India's graduates are jobless. If employment is defined as productive work, the figures
go up to 40 per cent. The total number of unemployed in the country has increased three-fold in the last ten years. These are alarming
figures. In absolute numbers, the jobless army is 44.5 million strong. Therefore, there is a need to change our attitude towards skills to
democratise knowledge and work. It requires to recast the education system also.

Now, | will conclude by making the last point. Only mass production by mass manufacturing units can absorb a large number of
unemployed youths. Vocational training be given significance to upgrade skills. Industries that generate jobs should be encouraged.
Wealth should be put to socially good uses. The rich should save and invest. The Government must make policies that encourage the
rich to establish industries that generate much employment. There is a need for a total change in development plan which should
emphasise on labour-intensive industries to tackle the problem of unemployment. As employment in the traditional agricultural sector
is dwindling, this has become more important. There is great potential for agro industries and some identified rural industries like
horticulture, floriculture, etc. The perception of the State machineries only to increase the GDP earnings by labour-reducing
technologies and strategies would have to change because the lower tiers of the population have also a right to existence. The dual
purpose of employment generation and rural development was addressed by Mahatma Gandhi many years back. He said:

"Do not go in for production for the masses. Go for mass production by the masses "

If there is a course correction, we can meet the challenge of unemployment. If we go in for mass production, for mass consumption
instead of having production for the masses by some limited industries, we can meet the challenge of unemployment. With these
words, | conclude.
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SHRI C.K. CHANDRAPPAN (TRICHUR): Mr. Chairman, Sir, | am happy that you have introduced a Bill on a very important problem
that the country is facing. It is a Constitutional amendment by which you are suggesting that every able-bodied person should be
provided with a gainful employment. If the Government feels doing so, you are suggesting that they should be provided unemployment
allowance.[r23]

Now, Sir, | would like to present some of the eloquent facts before this House. These are the facts given by the jounal Yojana of the
Planning Commission. It says that unemployment in the country today is variously estimated between 250 million and 300 million. That
is the magnitude of unemployment. The journal also says that annual addition to this unemployment is 35 million to 40 million. So, itis
growing every year. The journal also says that the generation of job opportunities every year is just 30 million jobs. So, that is to say, if
we go at this rate, unemployment in this country will increase more steeply as years pass by. This is the situation. In this situation, if
you have to find a solution to the problem of unemployment, the Government will have to find some way, and they should create 60
million to 70 million job opportunities every year. | do not think that the Government has any such plan.

Now, while concluding this discussion, we can all imagine that the hon. Minister will request you to kindly withdraw this Bill and will say
that the Government will come with certain proposals. That is the fate of all these Bills. But | have a suggestion. The Government can
suggest these things. If the Common Minimum Programme is taken up seriously and two Programmes are implemented, | think, to a
great extent, Sir, what you have demanded in your Bill could be met. One is the Employment Guarantee Scheme. If that is seriously
implemented throughout the country, Sir, it will partly meet the requirement of what you are seeking for. It guarantees 100 days'
employment to an individual. f employment for 100 days is not given by the Government, then unemployment allowance is also
guaranteed. That is for one individual in a family. But today, even that Scheme is implemented only in 300 districts. Another 300
districts in the country are not having even that programme. So, if the Government is serious, while replying, | would expect that they
will give an assurance to this

House that at least the Employment Guarantee Programme will be implemented in all the districts of the country. Inmediate steps may
be taken by the Government. If that is done, it would partly meet your demand.



Another thing is what the Common Minimum Programme has promised, that is about the Bill in respect of unorganized labour. The
Minister in-charge of the Labour Ministry promised this House, and our Parliamentary Affairs Minister promised long ago and said that
this Bill would be coming. The Government has not yet listed that Bill. | am mentioning the Bill in respect of the unorganized workers'
welfare. That is what the Common Minimum Programme has said. That has not yet come. This Planning Commission journal talks
about the situation of the unorganized sector people. It says that about 90 per cent of the workforce is in the unorganized sector. [R24]
Nobody knows what they get. There is no legislation protecting them. Even after hard labour throughout the day, there is no guarantee
of any welfare measures including pension. Taking that into account, the Government said that they would bring a Bill, which will
protect them. But now, that Bill is still a distant dream. You promised that it is coming, but it has not been listed. | am saying, Mr.
Minister that if you promise to bring the Government Bill, while replying and requesting the Member to withdraw his, it would be a one
step ahead that you are making. Sir, these are some of the important areas of problems on which the Government can take positive
steps.

Now, understandably, there is a problem of healthcare. In this country, healthcare is still not up to the mark. But we have a large
number of doctors, who are unemployed. Still larger is the number of nurses being unemployed. If some girl passes a BSc(Nursing)
degree, she seeks employment abroad. In this country where there is a crying need for healthcare, the Government is not spending
sufficiently to meet that requirement. If that requirement is made properly, then you can provide a large number of employment to
educated doctors, educated nurses and health workers. But in that way, probably the Government's thinking has not yet come to meet
this requirement of the people.

Sir, another important area is education. This country even today, is illiterate. | do not minimise the achievements the Government has
made in the field of literacy. But the Planning Commission's Journal says that 'today, India is a country having 50 per cent of its
population below the age of 25 years.' It is an asset. Economists say that it is a demographic dividend. But it becomes a curse when
they are not trained to do any useful job.

Last time also, | mentioned about the I.T.Is that the I.T.ls in this country are to be strengthened; they should be more widespread so that
you can train skilled labour in the country.

But, Sir, the Yojna, the Planning Commission Journal, also says that 'out of the 4,500 L.T.ls in this country, still there is underutilisation.'
That means, we are not getting the people to be trained. It is not that people are not there. Either they are not having sufficient money
to go there or due to some reasons, they are not going there. Secondly, they say that 75 per cent of the money spent on the | TIs have
been spent on salaries. This means, 25 per cent is the money spent on education. This should be reversed. Only then, we would be
doing justice. | am not saying that teachers should not be paida€]

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI OSCAR FERNANDES): The basic element
of education is the role of a teacher. Among all other things, teacher is the major requirement for education.

SHRI C.K. CHANDRAPPAN (TRICHURY): Of course, the teacher is very important. You pay him well, but then what is required is that
you have to spend more in that sector so that the teacher is paid, the student is supported and the institution is utilized. But what is
happening today is that the teacher is paid well, which is okay also, but the institution remains underutilized. The number of institutions,
which you have -- considering the requirement of the country — is still far less than satisfactory. [r25]So, there should be a new policy in
the field of education and training to meet this problem of trained personnel.

Sir, [ will not speak for a long time. Now, there are areas where there is a fashion to say that IT industry is coming; and technology is
developing. | can list a number of industries that they are suggesting. This week The Week magazine says, "Jobs are plenty but no
people to do the jobs because of lack of training." But where we will give emphasis, is an important thing. | am not against modern
industrialists coming up or stylish development taking place in the IT sector.

But if SEZ is a solution that you are seeking, then | would say this. They say 15,000 jobs were created by SEZ in 2007. Yojana says
this. They say: "Another 8.9 lakhs of employment will be created by SEZ in the coming three years." But even if we take it that 10 lakhs
of employment they generate in the next three years, every year we are facing 30 million people in the employment market seeking
jobs. The new job seekers are 30 million. So, where will you give emphasis while spending money or resources?

| say that you have to give a lot of money for the revamping of our agricultural economy, agrarian sector where suicide is taking place.
Mass suicide is taking place there. If the agrarian sector is content and if the rural people are provided employment, this will greatly
benefit the unorganised sector. Even today India's 90 per cent of the job is done by unskilled, unorganised sector workers. They are
largely in the rural sector and agrarian sector. That area has to be taken special care of so that you can get maximum employment



generated and people could be provided with employment there. There should be special schemes for that.

And, lastly, | will say that | have mentioned this once before that there is a scheme which will appear to be very attractive. It is the
scheme of inviting foreign investment in the retail trade. They say it will create a lot of jobs. They say there are possibilities of creating
a few lakhs of jobs there but millions and millions of people, who are presently employed in that sector, are displaced. They are thrown
to the streets. They become beggars. If a few million jobs are created by this way, then that is not a good planning. | would request you
to have a second look at the invitation of foreign investment in that sector creating big malls and all that.

Then, there is SEZ also. SEZ will create limited number of stylish jobs. There is no doubt about it. But the Parliamentary Committee on
Commerce itself recommended to the Government that a second look is absolutely necessary on that plan. Looking at the resources
we are losing by creating SEZ, its paltry contribution to the field of employment that it is generating, the land that is being utilised for
that, and the way the peasants are thrown to the streets without any future for them--all this puts together, the SEZ requires a second
look. Only with that kind of a changed attitude towards the economic planning, your dream will come true. Otherwise, very nice
promises will be made. Very politely they would request you to withdraw this Bill but nothing will happen. So, | hope, the Government
will take seriously two or three measures that | suggested. Thank you once again. | thank him for moving this Bill. [MSOffice26
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"Unemployment is emerging as a major problem in India. The provisions in the Directive Principles of the State Policy
relating to employment to all cannot be fulfilled until this is made the fundamental right of the citizen."
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"The number in the identifiable unemployment in India is more than four crore."
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"But the State Administration has no concern for these unemployed youth which has given rise to criminal tendency
among them and every other day they are either committing suicide or indulging in the criminal activity."
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Itis also mentioned that:



"It is difficult to make social equality a reality unless the problem of unemployment is solved. In such a situation, the State
should make its administration frugal and the money saved thereby should be distributed as unemployment allowance
so that the youth can be involved in constructive activities."
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AT fFaelr RIeT S & aF 3l g1 & 30 fAU Felr 376 aF H 9o &Y 1 T AT 379 v, vAT H B3 F g =
8BTS el AT /T TS HT THIVLTT el sl & fow 3mdesT a1 1§

3T S ARISTAIRT T STl S T T T ¢, AT H SR T Feh €1 AN &M F oo ATt & qofey T 36
TAET ¥, FifF S FA ggr-forar SUSHER giar &, 98 39e SIaaaa & T 81 U 8kl #IH & & v JIR Ear &1 a8
ST diferRr 9 X Eehell &, Hooll 8T T Hohll & HN WA 99 X T 3797 IREAR &1 Aefel-AIoT &Y FevclT &, olfehel ST g#X
Te-for AT &, F SICHIE ASIIR e IR 91T & HR HIST g IRIY A 1 AR Fed €|

Heled, H Ig gl o SRS steatr &t & fAw 3n9er S 7 yraeneT s fadaes # @ &, 38 e & yfday o goR s
TAT SR SRISTIRT T ST el ot T alcT el &, H SHAT SRGT FANA Ll §| 37T AT qeail T cleheiieht RIGT Sa¥ 1,
FRIET AT T GURE Y TG IMGRTRA &1 Fo21 Usel & T H 3 el 1 3G FAIA HIA g

DR. PRASANNA KUMAR PATASANI (BHUBANESWAR) : Sir, India is an old nation, but a young country. In a country of 100 crore
people it is very rare to see 50 crore people below the age of 25. So, we have a huge force of youth. Unless this huge force is properly
engaged, it will spell doom for our nation. Youth unrest gives birth to all kinds of extremism like Naxalism, etc. Patriotism will be



replaced by violence and mayhem.

Sir, youth is the time for love and poetic fantasy. Every young man gets spell-bound by the beauty of the moon. When his heart pines
for the moon, his feet get burnt by the fire of stark reality. And that reality is poverty, squalour and deprivation. The youths of Orissa
leave their native land in search of livelihood. They end up being migrant labours. In urban area, parents dream of their children being
educated and subsequently becoming doctors and engineers etc. They sale their ancestral land for the education of their children. Sir,
as you know, getting admission in a good technical college may cost as high as 50 lakhs. Even if the children manage to pass with
high percentage, they do not get a suitable job and leave the motherland in search of greener pasteurs. They go to USA and London
and eventually settle there. The parents are left all alone. This is the reality of today's India.

Sir, unless the Government announces allowances for the unemployed youths, all the tall claims of welfare measures will fall flat. For
the very survival of our country, all these young men should either be properly employed or be given some financial assistance. This is
very essential for the self-respect and dignity of our nation. The same sentiment was echoed by Gandhiji.

Sir, the condition of the youth can be well imagined if we compare them to a imprisoned convict. As a jail inmate a convictis entitied to
some food, clothing

* Translation of the speech originally delivered in Oriya

and shelter, whereas the youth outside is enchained with hunger and poverty. If the youths do not get the basic necessities of life, they
will be definitely tempted to break the high walls of prison and prefer to stay there. All the political parties must realize this. Just by
merely drafting meaningless manifestoes and promising the moon to the hapless youths in exchange of their votes, they are doing a
great disservice to the nation.

Sir, we are virtually sitting on the top of a volcano, which may erupt anytime. Hence, | request all concerned that the young men of this
country must be given a better deal by way of unemployment allowance.

Faafa #gleT : mwﬁa@mwaﬁymaﬁrmaﬁmﬁmmm

A I ITSAT (FRR) : TS Fgred, A Aigel {85, AT Fewy o, FeaT F 5 e yega v 8, # 3w ander
Wﬁ%f@v@ggmﬁ'l A AigeT [8g S 30 AT Heed 7 FAGTERE Uit & aRss AT §1 3l 5 [3daes gega far g, ag
gl 81 SFUIET | 3R &M 1 Sl &, o HeATHIoIgS T ) WHOITIHT ol ST HIARThT | TFIARIAC TRol # o1 A1
ol I §, ifehel 356 4 e, 5 ATeT, 10 Al 3R FHIN-FH9 15 Aer b 9 ASR G SleT 761 3T §1 ST 1000 5976 Bhell o,
TET 4 TG T Tooliahele &) &1 3WehT TeT 2l & 3R RfeeT vaomr & 4-5 o) @it & o & 3@ S ©1 &g 37 U &
F el A & 3R TN U g @ 1 &Y &1t €| Aerd Tg & 6 Tg 9gd o131 oot &1



Heled, H A Aige g & ool &1 QU GadT el §1 AW fAdeet & o X cgaear i S & it arel deh e TaRest
F A gof e & alg o7 IS wrmerade g Aear g, aF 37% 3000 T9U Wi Alg SRASENT ear fear e =aifge| e
oATSIST HEe 3T Tt e #A &1 oo Bre 3 IR &, Afehed O YA 39 91 €1 SHAT PefeT T Wl RIS
ST T & TS 31T AUSTI hT aIREY €1 978 &, ST 67 lole 1T 3760eT URATST & foIT o SI0| $8eh A-AR), el TR
# SSENST delel 3R JY I ASIR &t ST JHTaRFehll 1 SHIAT H 3797 A1l &ir R & 31m9ah et &1 Fodet e g

HEIET, U H i 30 FRIS AT SRISIIR &, o6 USWIR &l & [T IS o IS Tolled FeAlel T IHTATHRAT &1 3 §ART llch TIT T
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FT AT o T & A 10 TTeT T TolleT Tl QAN STGTT Y foh T SRISEIRT & AR fAer Se |

AR, §AR 35T & ollsT A gt SIRER ereal # A dct ST §, et 7 ST defcd AT e, heol Jeiell €1 gl =ell §
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T AT T B
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SHRI GIRIDHAR GAMANG (KORAPUT): Mr. Chairman, Sir, | do not want to take much time except to say that the problems faced by
the people in the hilly areas and the tribal areas are increasing, though there is a scheme in the Government of India to be provided to
the States and which should have been implemented by the States . They are not able to allocate the funds in time and execute the
scheme.

17.26 hrs.
(Shri Varkala Radhakrishnan in the Chair)

Recently, there was a problem in my constituency, that is Koraput Constituency; there were two districts which were affected by some
diseases and they are spreading. On the one side, they are saying that it is due to the non-availability of health network in those
remotest areas and so, people are dying. But then, there is another problem which is important; and that is, the food-grains are not
available because of non-availability of different schemes in those areas, which are to be executed by the State Governments through
the District Collectors.

So, on the one side, we have starvation due to non-availability of food and on the other side, we have death due to diseases. These
two are the problems which are linked to employment, which should have been the target area, especially in the tribal and hilly areas.

Another point which is there in our mind is this — education should be linked with employment. There are three types of education -
one is, education for head, that is, knowledge; second is education for hands, that is, technical education; and the third one is
education for hearts, that is, the attitudinal change. So, the three 'Hs' of education will have to be tied in such a way that at least those
who are unemployed will get some employment and those who are not educated will go for wage eamning under different schemes.

Recently, the Prime Minister has announced a number of educational plans for the future of the country. All those universities and [Tls
or the others which are listed in the Plan Scheme, they should be earmarked and there should be adequate funding for the backward
areas which are actually backward in the country. Unless that is done, whatever may be the announcements that are there, the
backward areas in the country and the tribal areas in the States will be lagging behind for want of execution in the country.



Always we are confusing with two words — one is implementation and the other is execution. Implementation will be the 'policy
implementation’ by the State Governments and the execution will have to be there in the district, block and panchayat levels. Originally,
the implementation of policy is by the Government of India in the form of framing the policy, allocating the funds to the States, etc. But
the money that is reaching the States will have to be provided to the districts and down below. This network will have to be
strengthened by two things. One is by integration of all the resources which are being funded by the Centres and the State
Government funding will have to be integrated with the levels down below, that is, districts and others, and there should not be any
time-overrun in allocating the funds. Secondly, the administration also will have to be strengthened.

MR. CHAIRMAN : You can continue next time.

SHRIGIRIDHAR GAMANG : It will have to be strengthened in such a way that there is integration of all the Departments for executing
the programmes.

MR. CHAIRMAN: You can continue next time.[MSOffice34]

17.30 hrs.
POSTPONEMENT OF HALF AN HOUR DISCUSSION

MR. CHAIRMAN : Regarding Half-an-hour discussion, | have to inform the House that Shri Avinash Rai Khanna has requested the hon.
Speaker to postpone the Half-an-hour discussion and the hon. Speaker has agreed to his request. So, if the House agrees, we will
take up the 'Zero Hour'

SEVERAL HON. MEMBERS: Yes, Sir.

MR. CHAIRMAN: So, we will take up the 'Zero Hour'. Before that, | would like to make a suggestion from the Chair. Private Members'
Business is very important. Unfortunately, we are taking up this business on Friday. That is the position in almost all the Houses; State
Assemblies and Parliament. We will have to consider advancing it to Wednesday because on Friday all the Members will be leaving.

I was watching the TV and | found all the benches empty and only the Minister and the Chairman were shown on the TV. It is
none of the fault of the channel people. We are discussing the Constitution (Amendment) Bill. | will call it as a kind of trick on the
Constitution. The constitutional amendment requires a specific and not an ordinary quorum. For passing the Constitution
(Amendment) Bill there is a specific quorum mentioned in the Constitution. Without any of these provisions being followed, we are
discussing this Constitution (Amendment) Bill to the convenience of the Private Members. This is the position. The entire country is
watching iton TV.

Earlier there was no such live telecast. Now live telecast is there. The hon. Minister, the Chair and only a few Members are
present. | was watching that on the TV and it is when we are discussing a Constitution (Amendment) Bill. | can understand it when an
ordinary Bill is being discussed but we are discussing the Constitution (Amendment) Bill when at least semblance of Quorum should
be there. The entire nation is watching that the House is discussing the Constitution (Amendment) Bill with a few people present. On
watching the TV one could see that only a few people are present in the House. |am sorry.

SHRIKHARABELA SWAIN : Sir, the general tendency is a Member remains present when he has to speak. You can see a number of
Members present now because they all have come to speak in the 'Zero Hour'....(Interruptions)

MR. CHAIRMAN: Earlier, the live telecast was not there. | do not blame the channel people. It is not their fault. We are at fault. We do
not have enough Members assembled here. They can show the Members on TV only when hon. Members are occupying their seats.
When the House is more or lessempty what can the TV people do?

..(Interruptions)

SHRIKHARABELA SWAIN : Sir, let us continue with the 'Zero Hour'.



